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CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD.

REGISTRATION (OA) NO. 3 3 6 /8 7

Pradeep Kumar Nigam  ̂ . . . .  applicants
Versus

Chairm an, C entral Board of D irect

Taxes,Nev; D e lh i /a n o th e r  Respondent

CONNECTED WITH^

1 .REGISTRATION(OA) NO. 3 3 5 /8 7

K .M .S r iv a s t a v a  ap p lican t .

Versus

Chairm an, Central Board of D irect

Texes,N ew  D e lh i /a n o th e r  . . . .R e s p o n d e n t s .

A N D

2 .REGISTRATION (OA) N O .365  /8 7

Km. Sumeeta Srivastav a  a p p lic a n t .

Versus

Chairm an, C entral Board of D irect

Taxes , New D e lh i /a n o t h e r . , Respondents

H o n 'b le  D .S .M i s r a ,A .M .

Hon*ble G .S .S h a r m a ,JM .

(D elivered  by H o n 'b le  DSM isra)

For orders see our judgment passed in  OA no. 

3 3 5 /8 7  ( K .M .S r iv a s ta v a  V s . Chairm an,Central Board 

of D irec t  Taxes,N ew  D e lh i and another).


